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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, /(A‘Q\

EASTERN ZONE BENCH KOLKATA
M.A. NO. 12/2024/EZ
ARISING OUT OF
O.A. NO. 14/2017/EZ
TRIBUNAL IN ITS OWN MOTION

........ PETITIONER
-Versus-
STATE OF WEST BENGAL & ORS.
.....RESPONDENTS

AFFIDAVIT OF COMPLIANCE ON BEHALF OF THE DEPARTMENT OF URBAN
DEVELOPMENT AND MUNICIPAL AFFAIRS, GOVERNMENT OF WEST BENGAL
IN ACCORDANCE WITH THE DIRECTION OF HON’BLE NATIONAL GREEN
TRIBUNAL, EASTERN ZONE BENCH, KOLKATA
Most Respectfully Sheweth:
I, Nandini Ghosh, daughter of Samir Dasgupta, aged about 58 years, by occupation -
service, working for gain as Secretary, Urban Development and Municipal Affairs Department,
Government of West Bengal, having office at ‘Nagarayan’, DF -8, Sector — 1, Salt lake, Kolkata

— 700064, do hereby solemnly affirm and state as under:-
L. That I am the Secretary, Department of Urban Development and Municipal Affairs,

Government of West Bengal. I am well acquainted with the facts and circumstances of the case
and I have been duly authorized to affirm this affidavit on behalf of the Urban Development &

Municipal Affairs Department, Govt. of West Bengal.
2. That the Hon’ble NGT has heard the matter on 12.11.2025, 09.03.2026 & 27.04.2026

and after hearing the same, Hon’ble NGT has been pleased to pass the order dated 27.04.2026
directing inter-alia that an additional affidavit by respondent no. 1 and responses by respondents
no. 3, 5, 7 and 8 may be filed.

3. That in paragraph no. 08 of the Solemn Order dated 12.11.2025 passed by Hon’ble NGT
directed inter-alia that Respondents no. 1, 2, 4, 6 and 9 are directed to file their affidavits with
all requisite details in respect of all the three mentioned aspects specifically mentioning, (a)
Action taken for removal of solid waste already dumped and preventing further dumping of solid

waste; (b) Identification and removal of encroachment and preventing further encroachments;
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sewage/industrial effluents in the canal.

4. That in paragraph no. 07 of the Solemn Order dated 09.03. 20
pleased to direct inter-alia that responses by respondents no. 3, 5, 7 and g 151 alsb Be f Zed
5. That I say that in compliance with the paragraph no. 08 (a) of the Solemn Order dated
12.11.2025 passed by Hon’ble NGT, a report dated 24.02.2026 has been submitted by the State
Urban Development Agency (SUDA), Government of West Bengal. The photocopy of the
Report as received from SUDA has been attached as part of the Affidavit and marked as
Annexure R-1.
6. That I say that in compliance with the paragraph no. 08 (c¢) of the Solemn Order dated
12.11.2025 passed by Hon’ble NGT, a report dated 30.03.2026 has been submitted by the GAP
Sector, KMDA. The photocopy of the Report as received from KMDA has been attached as part
of the Affidavit and marked as Annexure R-2.
7. That I say that in compliance with the paragraph no. 08 (c¢) of the Solemn Order dated
12.11.2025 passed by Hon’ble NGT and in reference to Prafullakanan STP-I in South Dum
Dum Municipality, the Administrative Approval and Financial Sanction (AA&FS) had been
issued on 29.01.2024 and the first instalment of (0100 lakh has been sanctioned and released
from the SWM/LWM Head of Account for the said project vide Memo No.
40(Sanction)/UDMA-13014(11)/23/2023-BDG-MA SEC dated 24.06.2026. The photocopy of
the AA & FS no. 122/UDMA-13014(11)/23/2023-BDG-MA SEC dated 29.01.2024 and Memo
No. 40(Sanction)/UDMA-13014(11)/23/2023-BDG-MA SEC dated 24.06.2026 as received from
Budget Section of the UD & MA Department have been collectively attached as part of the
Affidavit and marked as Annexure R-3 colly.
8. That I humbly state that in compliance with the aforesaid Order dated 12.11.2025,
09.03.2026 & 27.04.2026 passed by Hon’ble NGT, the Department of Urban Development and
Municipal Affairs has taken up necessary steps for Solid, Liquid and Legacy Waste Management
for abatement of pollution in Kestopur and Bagjola Canals. The progress of different Short Term
& Long-Term Measures taken with respect to Sewerage Treatment Plants (STPs), Faecal Sludge
Treatment Plants (FSTP), Mechanism of Solid Waste Management, Bio Remediation are given
below:-
A. Liquid Waste Management : On the basis of the Reports received from KMDA,
1. Status of STPs
i) Details of Functional STPs

'1 5 JuL 7176



632

632
<0 \

4; Ardnenuu Das
S1 Location Installed Name of Drainls o ( "”dm}k@r i‘fgjiﬁ
no. capacity  in | /Outfalls C“?.;\i{v};i J\E' 26%02&/040 5;
Million Litres | connected with' Y fe%
per Day STP ;
(MLD)
1. Street No. 626, AA-IIB, | 14 Bagjola Canal SCADA  supported
New Town with well equipped
Laboratory
2 Plot No. IIC/BLK/12 on |31 Bagjola Canal SCADA  supported
Street No. 666, AA-IIC, with well equipped
New Town Laboratory
3 Canal Bank Road, AA-IIID, | 24 Bagjola Canal SCADA  supported
New Town with well equipped
Laboratory
4. Dhiler Bheri 25 | e Natural Sewage
Treatment Process
5, 17 no. Ward of | 27 Cantonment Under the supervision
Bidhannagar =~ Municipal Canal of Salt Lake
Corporation Reclamation &
Development Circle

i)  Number of STPs under different stages of execution

SL No. | Location Proposed Capacity | Present Status

1 For Kestopur Canal proposed | 41MLD Under Tendering / proposal
STP stage

2; At Bonhooghly in Baranagar | 8.7 MLD Since the proposed 8.7

Municipality

MLD STP is located
upstream of the proposed
Interception & Diversion (I
& D) point near the 60
MLD Baranagar STP, isno
longer technically required.
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8. ’7 MLD STP Canv now be
1ntercepted and dlverted to
the existing 60 MLD
Baranagar STP, optimizing
infrastructure and resource

utilization.

At Prafullakanan in North Dum
Dum Municipality

33 MLD

In compliance of the
observation from PCC on
DPR, revision of the same is
under process. KMDA will
submit the revised DPR
along  with  compliance

report to PCC observation.

At Prafullakanan STP-I in
South Dum Dum

27 MLD

Work is in progress.

The first instalment of 100
lakh has been sanctioned
and released from the
SWM/LWM  Head  of
Account for the said project
vide Memo No.
40(Sanction)/UDMA-
13014(11)/23/2023-BDG-
MA SEC dated 24.06.2026.

At Jatragachi in Bidhanagar

Municipal Corporation

7.5 MLD

In order to prevent
discharge  of  untreated
sewage or industrial effluent
into the Bagjola Canal, a
DPR amounting to Rs.
46.74 crore was initially
prepared by KMDA and
approved under AMRUT
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(BMC) for-.egecttion--vide

Memo No.
12/CE/GAP/W&S/KMDA/
DPR/06/2021 dated

07.04.2022. Subsequently,
the project was transferred
to the Ring-Fenced Fund on
16.05.2023. After obtaining
the Administrative Approval
and Financial  Sanction
(AA&FS) for the said
project vide Memo No.
1243/UD&MA -
13014(11)/12/2023-BDG-
MA SEC dated 12.12.2024,
the tender process was
initiated and the Work
Order was issued on
11.06.2025. The work is
currently in progress under

Bidhannagar Municipal

Corporation.

The photocopy of the compiled Reports as received from GAP Sector, KMDA, BMC,
SLRDC have been collectively attached as part of the Affidavit and marked as Annexure R-4

colly.
2. Status of FSTP : On the basis of the Reports received from KMDA,,

Details of Functional FSTP

SI. | Location Installed capacity Capacity
No. currently utilized
1. | Mathkal, Ward no.: 3, South Dum Dum | 30 KLD 30 KLD

' WL YA
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Municipality. t[of hge ;@0””'
Baranagar-Kamarhati  STP ~ Complex i1 fiafisl. 6 779646/25
¢ o , pl 30&5 \Exp. 0126052000 / T/
(KMDA)— Presently it 1.s treating the \Kﬁ)\»—'/»lc
Faecal sludge generated in South Dum _)\:‘ o
Dum Municipality. o
2 Mathkal, Ward no.: 3, South Dum Dum
Municipality
? 30 KLD
Baranagar-Kamarhati  STP ~ Complex .
o ) (Input of septage is
(KMDA) — Presently it is treating the | 30 KLD .
in the tune of 22 —
Faecal Sludge generated in North Dum
30 KLD)
Dum, Dum Dum and Baranagar
Municipality.
B. Details of Netting done in the outfalls/drains with frequency of cleaning: On the
basis of the Reports received from SUDA
No of
Drains/Outfal | No of drains
ULB Name/
SL Is draining covered
Executing Agency Present Status
No. into Bagjola- under
Name
Kestopur netting
Canals
1 Kolkata MC 14 14
2 Bidhannagar MC 6 6
3 Dum Dum - - Screen  Installed  and
cleaned regularly and
4 South Dum Dum A 4 transported by covered
vehicle
5 North Dum Dum 1 1
6 Kamarhati 12+4 16
7 Madhyamgram 2 2

9 )
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New Town Kolkata Operati éfa
8 Development 19 19 d r& mo 05535 Do
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Total drain/outfalls 64 through covered Truck.
Real Time Monitoring
through AMC.

A. Fresh Municipal Solid Waste Management : On the basis of the Reports received from

SUDA ,

(1) The Bagjola—Kestopur canals corridor runs through a highly urbanized zone. The
eight Urban Local Bodies (ULBs) located along the said corridor generate
approximately 4,646 TPD of fresh municipal solid waste.

(2) Door-to-door collection has been achieved in all 373 wards (100%), ensuring that
the entire quantity of fresh waste generated is collected and transported daily. Of the
total waste collected, about 2,343.5 TPD is collected as segregated wet waste, 632
TPD as segregated dry waste and 1,670 TPD continues to be collected as mixed
waste, indicating the need for further strengthening of source segregation.

(3) Out of 373 wards, 196 wards have achieved full source segregation, while 179
wards have partial segregation.

(4) North Dum Dum Municipality has already achieved 100% source segregation,
while Madhyamgram Municipality has also attained full segregation in all its
wards.

(1) Action Plan for ensuring 100% Collection, Transportation and Source Segregation: As
the reports received from SUDA,

(a) Sustain 100% door-to-door collection in all wards through daily collection of
segregated municipal solid waste.

(b) Achieve 100% source segregation of wet, dry, sanitary and special care wastes in all
households, commercial establishments and bulk waste generators within the
committed timelines in compliance with the directions of the Hon'ble Supreme Court
in Civil Appeal No. 6174 of 2023, the Solid Waste Management Rules, 2026, and
the orders of the Hon'ble National Green Tribunal.

7010
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(c) Intensify IEC campaigns, citizen awareness

participation to promote segregation at source. | cegd.NO. 5 55%2;%5
(d) Ensure the availability of colour-coded bins, segregated : @.%ﬁ'g?ézs *ng?'
. ® ". o N~ i
separate transportation of wet and dry waste to prevent mixing aftQiad ¢ \"/

(e) Strengthen monitoring by deploying sanitation supervisors and digi’.[ai 11;61ﬁf51i;£1g
systems, including GPS-enabled vehicles and mobile-based reporting.

(f) ULBs to frame and enforce bye-laws under the Solid Waste Management Rules,
2026, wherever required.

(g) ULBs to levy user charges and impose spot fines and other penalties for non-
segregation, littering, open dumping and other violations, in accordance with the
Solid Waste Management Rules, 2026 and the applicable municipal laws and notified
bye-laws.

(h) ULBs to conduct regular enforcement drives and inspections to ensure compliance
with the Solid Waste Management Rules, 2026 and the relevant provisions of the
West Bengal Municipal Act, 1993, the Kolkata Municipal Corporation Act, 1980 and
the West Bengal Municipal Corporation Act, 2006.

(1) Conduct periodic ward-wise performance reviews by the respective ULBs, District
Administration and the Urban Development & Municipal Affairs Department to
monitor progress and address operational gaps.

() Ensure that no collected municipal solid waste is dumped into or along the Bagjola—
Kestopur Canal, thereby preventing secondary pollution and maintaining
environmental compliance.

The aforesaid measures are aimed at achieving 100% source segregation,
collection, transportation and scientific processing of fresh municipal solid waste
generated by all eight ULBs, in compliance with the directions of the Hon'ble
Supreme Court in Civil Appeal No. 6174 of 2023, the Solid Waste Management
Rules, 2026, and the orders of the Hon'ble National Green Tribunal.

B. Long Term Measures (Legacy Waste Management) : On the basis of the Reports received
from SUDA ,
(1) Status of bio-mining & bio-remediation of legacy waste of the § ULBs:

a) A total of six legacy waste dump sites have been identified.
b) The identified dump sites occupy an area of approximately 172.62 acres and contain

an estimated 95.49 lakh MT of legacy waste.

15 JUL 2026
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c) Out of this, approximately 34.54 lakh MT has already be

{ q‘ﬂ“\at‘m’ﬂa
mining and bio-remediation, while 60.95 lakh MT 1ema1ns\ oﬁe %ploces’séd‘f*‘f-

d) About 72.69 acres of land has been reclaimed so far. \ r"\ rx 5! \

e) The total estimated budget earmarked for remediation of these 51te§:e>ﬁ-599'46 ql@fe

f) Among the identified sites, Bidhannagar Municipal Corporation’ has sucec;szully
completed bio-mining and bio-remediation of the Mollar Bheri legacy waste dump,
resulting in complete reclamation of the 55-acre site.

C. Action Plan for Bio-mining & Bio-remediation of Legacy Waste: On the basis of the
Reports received from SUDA ,

(a) Complete bio-mining and bio-remediation of the remaining 60.95 lakh MT of legacy
waste within the timelines committed by the respective ULBs.

(b) Expedite completion of all pending procurement activities, including tendering,
award of work orders and mobilization of agencies for the sites where processing has
not yet commenced.

(c) Ensure scientific bio-mining in accordance with the Solid Waste Management Rules,
2026 and the CPCB Guidelines for Bio-mining/Bio-remediation of Legacy Waste
Dumpsites.

(d) Recover recyclable materials through authorized recyclers, utilize combustible
fractions for RDF/co-processing in cement plants or waste-to-energy facilities, reuse
stabilized soil-like material after quality assessment, and dispose of inert residues in
engineered sanitary landfills.

(e) Implement robust environmental safeguards, including leachate collection and
treatment, dust suppression, fire prevention, odour control, and monitoring of
ambient air, groundwater and surface water quality during remediation.

(f) Reclaim and scientifically develop the recovered land for waste management
infrastructure, green buffers, public utilities or other permissible purposes in
accordance with applicable environmental norms.

(g) Prevent any fresh dumping of municipal solid waste at remediated legacy waste sites
by ensuring that all fresh waste generated by the ULBs is diverted to authorized
processing facilities.

(h) Conduct monthly monitoring of physical and financial progress by the Urban
Development & Municipal Affairs Department, SUDA and the District

Administration to ensure timely completion of the projects.
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The above action plan is intended to ensure the time-bound &Pﬁw}a
remediation of all identified legacy waste dump sites, complete recovéry and
scientific utilization of reclaimed land, and elimination of environmental pollution.
Necessary steps are being taken to ensure strict compliance with the directions of the
Hon'ble Supreme Court in Civil Appeal No. 6174 of 2023, the provisions of the Solid
Waste Management Rules, 2026, and the orders passed by the Hon'ble National
Green Tribunal, so as to achieve scientific management of municipal solid waste in a
sustainable and environmentally sound manner.

C&D Waste Processing Plant:
A 500 TPD C&D Waste processing plant is in operation at Kolkata Municipal Corporation.

The photocopy of the SWM Reports inter-alia includes fresh waste, legacy waste and
transportation, collection as received from SUDA have already been attached as part of the

Affidavit and marked as Annexure R-1

That I say that regular and strict monitoring is being done by the Department at regular

intervals by the Additional Chief Secretary and other Senior Officials through Review Meetings,

Site Inspection Reports from the engineers in order to ensure timely completion of different

Short Term & Long-Term projects and for betterment of Solid, Liquid and Legacy Waste

Management.

10.

That the statements made in the above Paragraphs are based on information derived from

the record which are usually kept and maintained by the answering respondents in the ordinary

course of business and which I belief to be true and rest thereof are my humble submission

before this Hon’ble National Green Tribunal.

MWA;\;%M\-

Deponent

NANDINI GHOSH, 1as
Secretary

Department of Urban Development Y

Municipal Affairs
Govt. of West Bengal
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I, the deponent above named do hereby verify that the contents of the‘\,a@{s/c\afﬁ_d.aymrg%le
which are derived from the relevant office records. No part of it is false and natghlng matanal has

been concealed there from.

Verified at Kolkata on this day of July, 2026. &./\/;\ L,J%/th
N oA~ 9
DEPONENT
The deponent is identified by me. NANDINI éHOSH IAS
Secretary .
Advocate Department of Urban Development &
— Municipal Affairs

/Obwf——’q"’ Govt. of West Bengal
|ared Before
golemnly Affirmed & Dfe{l.;,d Advocate

me on |dent|f|cat|on

U DAS
ARDHEND OF INDIA

OTAR * GOVT.
NO egd. No. 55646125 4 o g

B\dhannagar Court North

ARDHENDU DAS
#* NOTARY *
GOVT. OF INDIA
Regd. No. 55646/25

Bidhannapar Court
Dist.-North 24 Pgs
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GOVERNMENT OF WEST BENGAL
URBAN DEVELOPMENT AND MUNICIPAL AFFAIRS DEPARTMENT
STATE URBAN DEVELOPMENT AGENCY
*"ILGUS BHAVAN", HC Block, Sector 11, Bidhannagar, Kolkata — 700 106, West Bengal
£D33-6636 6600, e-mail: whsudadir@gmail.com

Report in reference to the letter vide no. 209/ENV/15017/15/2024 dated. 121.02.2026
of Environment Department and Letter vide, no. 848(8)/UDMA-15011(15)/30/2020-
LS-UD-Part(1) dated. 01.12.2025 & vide, no. 52(8)/UDMA-15011(15)/30/2020-LS-UD-
Part(1) dated. 22.01.2026 of UD&MA Department regarding MA.12/2024/EZ arising
out of OA No.14/2017/EZ [Tribunal on its own motion Re: Kestopur and Bagjola

Canals]

1.

Action already taken / proposed to be taken in compliance with the orders and directions of the
Hon’ble NGT (with special reference to the solemn order dated 12.11.2025).

Reply : In respect of Solid Waste Management necessary reports have been posted at
Annexure 1 to 4.

Action taken for removal of solid waste already dumped and méasures adopted to prevent
further dumping of solid waste into the canals.

Reply:

v" All the respective ULBs have clean the dump Solid Waste beside the canal. They have
deployed Nirmal Sathis to supervise the littering activities by the residents and also by
the floating population and try to motivate/mobilize them not to litter the canal area.
Inspite of that if some littering occurs, the Nirmal Bandhus of the ULBs take immediate
action to collect and dispose that. Further all these ULBs have installed iron netting at
the disposal point of their drains to the canal and established the system of regularly

cleaning of the same.
Steps taken for identification and removal of encroachments and measures to prevent further
encroachment.

Reply : All these ULBs have identified the encroached points and taken several measures to
clear up the space. To prevent further encroachment the ULBs are taking help of local
Councillor and the already deployed Nirmal Sathis and Nirmal Bandhus.

Budgetary allocation for each project.

Reply : For Fresh Waste Processing the Budgetary Allocation for setting up the plant is placed
at Annexure-2and for Legacy Waste Processing the Budgetary Allocation is placed at Annexure-
B,

Target completion date/timeline (with reasonable margin) for making each project functional.

Reply : For Fresh and Legacy Waste Processing target timeline for completion are placed at

R YT «y o AT Ay e YT 1 74 ,-. L e
Annexure 2 and Annexure- 3 respectively {fz& < »fé’v:ffif e
AL QLT

Direstor. ;

c1ate Urban Development Agency



GOVERNMENT OF WEST BENGAL
URBAN DEVELOPMENT AND MUNICIPAL AFFAIRS DEPARTMENT
STATE URBAN DEVELOPMENT AGENCY
“ILGUS BHAVAN”, HC Block, Sector I, Bidhannagar, Kolkata — 700 106, West Bengal
ED33-6636 6600, e-mail : whsudadir@gmail.com

6. Monitoring mechanisms and measures adopted to ensure completion of project works withi
the stipulated time frame.

Reply :

Legacy Waste Processing

v Deployed manpower from State and ULB level for observing and keeping record of daily
input of Legacy Waste and output of processed fractions.

v Through real time monitoring system

v" Weekly visit of Nodal Engineers from the State for monitoring and resolution of disputes.

v" Monthly visit of Nodal Officers from the State for monitoring on field.

v" Weekly review (every Tuesday) with the agencies and ULBs through video conference.

Fresh Waste Processing

v" Deployed manpower from ULBs level for observing and keeping record of daily input of
fresh Waste and output of processed fractions

¥" Through real time monitoring system (presently at the sites where agencies have been

engaged).

Weekly visit of Nodal Engineers from the State for monitoring and resolution of disputes.

Monthly visit of Nodal Officers from the State for monitorin g on field.
Weekly review (every Monday) with the agencies and ULBs through video conference.

NeNER

ey
Y7 o Moo
{i;‘.;‘,{;xw" ¢

2 ol YN
Director, SUDA

. Director, -
Stete Urban Development Agency
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Annexure -4

Status of Construction and dunohtlmﬁ4§ anagement of 8 ULBs of West Bengal beside
opur Canals

Ba 2]

Total per day

The detail of plant
established for the
treatment of C&D

==

Si generation of

3 District ULB e s ; Remark

No C&D waste | waste including the .

(TPD) existing capacity and
capacity utilization

North 24 Segregated fractions are being sold and reused and the

I Baranagar 10.12 0 eregs Arie Ay PR i L : :
Parganas remaining are being disposed at KMC plant for processing.

7 North 24 | Bidhan Nagar 26.16 0 Segregated fractions are being sold and reused and the
Parganas MC i ’ remaining are being disposed at KMC plant for processing.
North 24 Segregated fractions are being sold and reused and the

3 , Dum Dum 4.73 0 R 2 o € . .
Parganas remaining are being disposed at KMC plant for processing.
North 24 ; i Scgregated fractions are being sold and reused and the

4 Kamarhati 13.66 0 ) 5 'g( ket sl R -
Parganas remaining are being disposed at KMC plant for processing.
North 24 . Segregated fractions are being sold and reused and the

S I ~ {Madhyamgram 8.09 0 slve e e & > . .
Parganas : remaining are being disposed at KMC plant for processing.

6 North 24 North Dum 10.29 0 Segregated fractions are being sold and reused and the
Parganas Dum - remaining are being disposed at KMC plant for processing.

7 North 24 South Dum 16.64 0 Segregated fractions are being sold and reused and the
Parganas Dum - remaining are being disposed at KMC plant for processing.

8 Kolkata Kolkata MC 245.65 300

Total = 335.34 500
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oy

ii)irectm.
sigte Urban Development Agency

«‘”{l’”g P A »;" fsf



rrmeuse — K L

ACTION TAKEN REPORIBYKMDA FOR BAGJOLA CANAL
AS ON 30/03/2026 _ 2

For total identified 174nos of outfall falling into Bagjola canal(Starting from BT road upto Jatragachi),and 17 nos
outfall falling in Tatia khal which is meeting at the starting point at Bagjola khal near BT road. 11 nos of land were
identified for construction of STP. The details of the interception of the drains falling into Bagjola Canal to the 11

nos proposed STP which was proposed initially are as follows-

[ ] Proposed | Nos of drains Proposed to be

" SI No. Name of STP Capacity | intercepted Nature of land
[ (MLD)

[1 STP-1 31 17 (TA-1-TA-8, TB-1toTB-9) Private Land

l

! 2 I STP2 27.5 11 (TA 9-TA 14A) Private Land

j 3 ! Baranagar STP 8.70 5 (TB 10-TB 14A) Govt. Land
E ’ STP 3 29 39(TA 15-TA 38) Private Land
5 / STP 4 18.00 1(TB15) Private Land

! 6 / STP5 63.00 1 (TA 39) Private Land
7 STP6 28.60 57(TA 40-40A-TA 41),(TA 42-TA-67), Private Land

( TA-69-72),(TB 16-TB 30)

{ 8 Prafulla Kanan STP 1 27.00 33 (TB 31-59) Govt. Land

! 9 Prafulla Kanan STP 2 ] 35.00 1 (TA 68) Govt. Land

) 10 I Jatragachi STP I 7.50 16 (TA 80- TA 84, TB 60-TB 70) Govt. Land

, 11 ) STP 7 ! 1.00 10 (TA 73- TA 79, TB 71- TB 73) Private Land

L Total no of out falls 174nos

So, out of 11 nos of land ,7 nos were private land so construction of STP on those plots could not be possible. Out
of the remaining 4 nos of land, the STP proposed for Jatragachi will be taken up by Bidhan nagar Municipal
Corporation and the rest of 03 nos of STP were taken up by Kolkata Metropolitan Development Authority, the

status of which are as follows-



Sl
No

Location

MM e

At

Bonohooghly
in Baranagar
Municipality

Proposed
Capacity

No of

Action Taken (as on 30/03/2026) ./%é
"$48

As the tender has not been mature even after 5th Call, the
competent authority anticipated that the location of the
proposed STP on the water body at Bonhoohly lake under
Baranagar Municipal area is the prime cause of such
unwillingness of the enthusiastic bidders due to
environmental clearance issue. An alternative land has
been identified for the construction of proposed STP and
the IDT proposal for the land is under process Vide E-file
computer No.90552.due to change of the location of STP,
the current DPR is being modified accordingly.

Due to recent project updates an Interception and
Diversion (I&D) structure has been proposed at the
Bagjola Canal near the Baranagar STP as part of the
Howrah-Bally-Baranagar HAM project under the
Namami Gange programme of the National Mission for
Clean Ganga (NMCG). This I&D will convey wastewater
to the existing 60 MLD STP at Baranagar via a proposed
35 MLD pumping station to be constructed within the
Baranagar STP premises.

8.70 05

Since the previously proposed 8.7 MLD STP at
Bonhooghly, within Baranagar Municipality is located
upstream of the proposed 1&D point near the 60 MLD
Baranagar STP, it is no longer technically required. The
wastewater intended for treatment at the 8.7 MLD
Bonhooghly STP can now be intercepted and diverted to
the existing 60 MLD STP, optimizing infrastructure and
resource utilization.

At
Prafullakanan
in North Dum
Dum
Municipality

Compliance of observation received from PCC on
“Detailed Project Report (DPR)” is under process. The
DPR is required to revise due to elimination of I & D
Structure considered in the DPR as I & WD Dept. Govt. of
WB already constructed a lock gate at the confluence point
of Bagjola Canal and Cantonment Canal. The revised DPR

01
33.00

along with compliance report of PCC observation will be
submitted very soon.

At

Prafullakanan
STP-I in South
Dum Dum

1) Construction works for STP has been started. Qut of 484
no of piles of SBR foundation, 428 no piles already
completed. Overall progress till date is 6.70%.

2) Progress of work getting delayed due to nonpayment of

27,00 33 1+ R.A Bill of the agency for non-availability of fund.

3) Preparation of detail design & drawing of LS (Lifting
Station) and sewerage network still not started till date as
the IDT (Inter Departmental Transfer) process of land for
construction of LS is not processed by the North 24
Parganas Dist. Administration.
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cutive Engincer,
INEER (G} GEI::)SD(SC), GAP Wing,  Water & Sanitetion (GAP) Sectog
W&sS Sector, KMD

0|8/ U
—ﬁ&;uaﬂ:fg\u&\l& \ . /

Superintanding Engineer (North) Chief Engineer

Water & Sanitation Sector,

K.M.D.A. GAP Wing, KMDA



GOVERN WEST BENGAL -
DEPARTMENT OF URBAS xgmm’r & MUNICIPAL AFFAIRS - - &

NAGARAYAN DF-8, SECTOR-I,
SALT LAKE CITY, KOLKATA 700064

No. 236 (8)/1{12) (Law) /UDMA-15011(15)/30/2020-Part(1) Date: 25.03.2026

From : Smt. Nandini Ghosh, 1AS,
Secretary to the Govt. of West Bengal.
To:
The Chief Executive Officer, KMDA,
The Director, SUDA,
The Municipal Commissioner, KMC,
The Commissioner, BMC,
The CEQ, NKDA,
The Special Engineer SLRDC, Salt Lake,
The Executive Officer, South Dum Dum Municipality,
The ES, SMCG, WB.

B NG LG~

URGENT

Sub: Request for submission of updated status report in M.A. No. 12/2024/EZ in O.A.
No. 14/2017/EZ [Tribunal on its Own Motion vs State of West Bengal & Ors.]
(Re: Kestopur and Bagjola Canals)

Ref.: The Environment Department’s letter dated 19.03.2026 (copy enclosed)

Sir/Madam,

With reference to the subject cited above, I am directed to forward herewith a copy of the
letter dated 19.03.2026, as received from the Environment Department, which speaks for
itself, with a request to furnish an updated status report, including all requisite details, in
respect of the three aspects mentioned therein, covering, inter alia:

(a) Action taken for removal of solid waste already dumped, along with measures

adopted to prevent further dumping of solid waste;
(b) Identification and removal of encroachments, along with measures undertaken to

prevent further encroachments; and
(c) Action taken for tapping of drains, along with measures adopted to prevent
discharge of untreated sewage/industrial effluents into the Kestopur-Bagjola canals.

3. The updated status report may kindly be furnished at the earliest for onward submission
to the appropriate authority. :

4. An intimation in this regard may also be sent to the Environment Department.

Yours, faithfully,
Enclo: As stated above. N //’{ .

Qe retaryto the Govt. of W.B.

NANDINI GHOSH, 1as
Secretary
Department of Urban Development &
a Municipal Affalrs
Govt. of West Bengal

Fl’ag'e 1of2



( N
No.236 (8)/1(12) (Law) /UDMA-IQQQSO/ZOZO-PM&1) Date: 25.03.2026 ’
Copy forwarded for information and necessary action to: ')__,X‘:_
The Chief Engincer, GAP Sector, KMDA. il )
The Special Law Officer, Environment Department,
The Special Law Officer, UD & MA Department.
The SE, SUDA.
Sr. PS to the Principal Secretary, UD & MA Department.
Sr. PS to the PD, SMCG WB & Secretary, UD &MA Department.
Law & NGT Cell, KMC.
Law & NGT Cell, BMC.
. Law & NGT Cell, NKDA.
10. Law & NGT Cell, KMDA.
11. Law & NGT Cell, SMCG, WB.
12, Office copy.

e N

O

Secretaryto the Govt. of W.B.

NANDINI GHOSH, 1as
Secretary
Department of Urban Development &
. Municipal Affairs
Govt. of West Bengal

Page 2 of 2
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Department of Urban Development and Municipal Affairs
Nagarayan, DF-8, Sector-l, Bidhannagar, Kolkata-700064 Tel: 03323349394

Fax: 03323347880

e Email:- secy.ma-wb@gov.in
Memo No : 40(sanction)/UDMA-13014(11)/23/2023-BDG-MA SEC Date: 24/06/2026
Sanction Order for Grant-in-Aid in Cash — 3@‘“
Demand No.: 72 Department Code : UM Financial Year : 2026 - 2027

1. Sanc'tioning Authority: JOINT SECRETARY,Urban Development and Municipal Affairs
2. Recipient of Grant: KMDA
3. Category of the recipient of Grant: Grantee Institution

4. Amount Sanctioned: Rs.10000000/-
Rupees One Crore Only.

5. DDO Code :- CAFUDAOO1

6. DDO Designation: DIRECTOR OF FINANCE, KMDA

7. Department Code: UM-Urban Development and Municipal Affairs
Head of Account Code :72-2217-05-192-067-31-02-V

9. Scheme Name Implementation of Schemes from Solid & Liquid Waste Management Fund constituted
10. Name of the Treasury/PAO & Accounts office: Pay & Accounts Officer-lll, Calcutta PAO-III

11. Type of Grant:- Non-Recurring

12. Utilization Certificate Required or Not: Yes

13. Purpose of Grant : For the work 'Sewerage Project including | & D network, STP along with the house to house Septage
collection through Cesspool vehicle for South Dum Dum Municipality.'

14. Applicable T.R Form No:- TR Form No.31

15. An amount of Rs.10000000/-(Rupees One Crore Only.) is hereby sanctioned for payment of Grant to the recipients as
per SI.No.2 from the Head of Account as stated in SI.No.8 above against the Budget Provision of the Financial Yeal
2026 - 2027. The sanctioned amount will be payable through Transfer Credit into the LF/PL/Other Deposi
Account/ECS/Cheque, as the case may be following the order issued by Finance Department in this regard

16. Total released amount is within the Budget Provision of the Financial Year. 2026 - 2027

17. This order issues in exercise of the power delegated under Finance Department Memo. No. 2120-F.B. datec
27.03.2026with the concurrence of Finance Deptt.vide Gr. U.O. No. Date null

18. The Principal Accountant General (A&E), West Bengal and Pay & Accounts Officer/Treasury Officer and other
concerned are being informed. .

19. Remarks: Fund is released as 1st instalment from SWM LWM H/A for the work 'Sewerage Project including | & D

network, STP along with the house to house Septage collection through Cesspool vehicle for South Dum Dum Municipality.'

This is issued in concurrence of this Department U.O. No.127/U.D. & M.A. dated 24.06.2026. Strict observations of all

relevant Financial Rules & Regulations including E-Tender rule vide Finance Department memo no. 3103-F(Y) dt 27.07.22.

JOINT SECRETARY

Urban Development and Municipal Affairs



Copy forwarded for information and necessary action@:

1.
2.
3.

4.

Memo No:40(sanction)/UDMA-13014(11)/23/2023-BDG-MA SEC Memo Date:24/06/2026

52 LK

The Principal Accountant General (A&E), Treasury Buildings, Kolkata-700001

The Principal Accountant General (Audit), Treasury Buildings, Kolkata-700001

The Principal Accountant General (Receipt, Works &Local Bodies Audit),CGO Complex at Salt Lake,Kolkata-700091
DIRECTOR OF FINANCE, KMDA

Pay & Accounts Officer-lll, Calcutta PAO-III

Finance Department (Group N/R), Govt. of West Bengal

F.A., Department of UD&MA

PS to HMIC, Department of UD&MA

Sr. PS to Additional Chief Secretary, Department of UD&MA

JOINT SECRETARY



Memo No:40(sanction)/UDMA-13014(11)/23/2023-BDG-MA SEC Memo Date:24/06/2026

Sub-Alloting Officer6)5)35e Alloted Amount Summary ; s

SINo. Sub-Alloting Code / DDO Code Designation Amoul
1. CAFUDAO001-DIRECTOR OF FINANCE, KMDA 10,000,000.0
10,000,000.0

JOINT SECRETARY



Annexure of Memo No- 40(sanction)/UDMA-13014(11)/23/2023-BDG-MA SEC Date- 24/06/2026

654 nillia il

Allotment From Department - UM-Urban Developmerit and Municipal Affairs to - CAFUDA001-DIRECTOR OF
FINANCE, KMDA

Treasury Name : Calcutta PAO-IIl Pay & Accounts Office-lll,

ID Head of Account Scheme Description Object of Expenditure Alloted Amount

175717 72-2217-05-192-067-31-02-V  Implementation of Schemes Other Grants 1000000
from Solid & Liquid Waste
Management Fund
constituted as per Order of by
Honable NGT

10,000,000.0t

JOINT SECRETARY



Department of Urban Development and Municipal Affairs

(Municip
Nagar

anch)
or,

DF-8, Sector- 1, Salt Lake City, Kolkata - 700 064

No. 122/UDMA-13014(11)/23/2023-BDG-MA SEC

From: The Additional Secretary to the Govt. of West Bengal

To:  Chief Executive Qfficer

Kolkata Metropolitan Development Authority

—_— ,’Zﬂ

Dated, 29" day of January, 2024

Sub:  AA & FS for the scheme “Sewerage Project including 1 & D network, STP along with the house
to house Septage collection through Cesspool vehicle for South Dum Dum Municipality”

Sir,
I'am hereby directed to refer to the scheme as received from you and to accord Administrative Approval
as following,
AA & FS
Name of the Scheme Amount A Phasing of expenditure
(Project ID-KMDA/2023-2024/A-00031) (Rs. In (Rs. In Lakh)
Lakh)

Sewerage Project including 1 & D network, STP along wit
b the house to house Septage collection through Cesspool
vehicle for South Dum Dum Municipality

16640.15

72-2217-05-192-067-35-00-V

2023-2024-(500.00)
2024-2025-(2000.00)
2025-2026-(2600.00)
2026-2027-(3100.00)
2027-2028-(3600.00)
2028-2029-(4840.15)

The Administrative Approval mentioned above is subjected to:

i) Strict observations of all relevant Financial Rules & Regulations including E-Tender rule vide
Finance Department Memo. no. 3103-F(Y) dated 27.07.2022.
ii) Timely completion of work to avoid escalation of cost.

iii) Adherence to the online EMD receipt/refund as per FD Memo. no. 3975-F(Y) dated 28.07.2016

read with Memo. no. 2365-F(Y) dated 12.04.2018

Necessary fund will be released in due course from the above head as per availability of fund upon receipt of all
e-tender documents like-NIT, work order, comparative statement etc.

This is issued in concurrence of Finance Department U.O. No. Group R/2023-2024/0295 dated 22.01.2024 of

Group R

No. 122/1(3)/ UDMA-13014(11)/23/2023-BDG-MA SEC

Copy forwarded for information and necessary action to:

I. Chairman, South Dum Dum Municipaltiy

2. Finance Department (Gr.N/R), Government of West Bengal

3. P.S. to HMIC, Department of UDMA
4, Financial Advisor, Department of UDMA

1

ile No. UDMA-13014(13)/30/2026-BHGDABEEOdntpiof of IMMRa (€10 in fCdarpNter7M2028)5650)
enerated from eOffice by SIDANBRAMAITAMDAR, (M BIA(S WIABDIEVIAA (ULD A} MANAMBEG) MAFRABWIMNENTE RRUREAN DEVERBRN EDHVELORINENPAL. FIEMNIRSAIN ARZAIRS @26 184

7

Additional Secretary to the
Government of West Bengal

Dated, 29" day of January, 2024

Additional Se

etary to the

Government of West Bengal
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FORMAT FOR HON’BLE NGT'S DIRECTION-WISE COMPLIANCE REPORT

Name of Department/DA/Office/ULB: GAP Wing, W&S Sector, KMDA
Date: 10/06/2026

Fompeorne — R4 &90451 g -

ANNEXURE-I

nan STP-I in
South Dum
Dum

non-payment of 15t R.A Bill of
the agency due to non-
availability of fund.

ii) Preparation of detail design
& drawing of LS (Lifting
Station) and sewerage network
still not started till date as the
IDT (Inter Departmental
Transfer) process of land for
construction of Main Pumping

Sl. | Direction/ | Action Action Present Status Physical | Timeli Name, Remark
No. | Observati | Required | Taken# (Completed/Ongoing)# Progress | nefor | Designation, | s, ifany
on of (%o)# Compl Contact
Hon'ble etion Number and
NGT/ E-mail ID of
) the Nodal
WEECE Engineer/San
itary
Inspector
Monitoring
the Progress
1 Treating Constructi | 03 nos of STP | One 8.7 MLD STP at
of sewage | on of STP | were taken Bonhooghly, within Baranagar Supriyo Pal,
of for treating | up by Municipality was conceived for 9830121780
identified | the KMDA. pollution abatement of Bagjola kmdagpcdsc
174 nos. sewage. 1)Bonohoog Canal’s upstream stretc}-\. But gap@gmail.
of outfall hly STP in gomf, an 1D and Pumpinig o No
. tation has been proposed near
falling Baranagar | the existing the 60 MLD — Toreger
into Municipality | Baranagar STP (under Namami technica
Bagjola Gange program) which can Ly
canal. intercept up to 35 MLD of required
upstream flow of Bagjola canal
covering the stretch of
Baranagar area. So, the
proposed 8.7 MLD STP at
Bonhooghly, within Baranagar
Municipality is no longer
technically required. The
wastewater planned for
treatment at the 8.7 MLD
Bonhooghly STP can be
intercepted and diverted to the - -
existing 60 MLD Baranagar
STP for treatment, subject to
approval of funding
authority(NMCG).
2) Revised DPR complying all the
Prafullakana | observation of P.C.C, Finance
n STP in Department, GoWB, has been
North Dum | prepared and forwarded to UD
Dum & MA, GoWB for further
Municipality necessary action. 6.70%. 3(1).2172.
> i) Progress of work is
3)Prafullaka tzemporarily stopped due to




7

— 25{\#

S

by the North 24 Parganas Dist.
Administration.

o 4
fS) is not processed

#Photographs, reports, proceedings or any other document

A. Status of AA&FS issuance, major actions undertaken,
Bonhooghly STP in Baranagar Municipality-

1.

ary evidence, if any, in support of compliance.

and pending issues/actions, if any-

An 8.7 MLD Sewage Treatment Plant (STP) at Bonhooghly within Baranagar Municipality
was originally conceived for the pollution abatement of the upstream stretch of the Bagjola
Canal. However, an Interception & Diversion (I&D) and Pumping Station has now been
proposed near the existing 60 MLD Baranagar STP under Namami Gange program, which is
capable of intercepting up to 35 MLD of upstream flow from the Bagjola Canal, including the
stretch falling within the Baranagar municipal area,
In view of this development, the proposed 8.7 MLD SIP at Bonhooghly is no longer
considered technically necessary. The wastewater that was originally planned to be treated at
the proposed Bonhooghly STP can instead be intercepted and conveyed to the existing 60
MLD Baranagar STP for treatment, subject to the approval of the funding authority.

!Q

Prafullakanan STP in North Dum Dum Municipality- Revised DPR complying all the

observation of P.C.C, Finance Department, GoWB, has been prepared and forwarded to UD
& MA, GoWB for further necessary action.
3. Prafullakanan STP-I in South Dum Dum-
i) Progress of work is temporarily stopped due to non-payment of 1st R.A Bill of the agency
due to non-availability of fund.
ii) Preparation of detail design & drawing of LS (Lifting Station) and sewerage network still
not started till date as the IDT (Inter Departmental Transfer) process of land for construction
of MPS is not processed by the North 24 Parganas Dist. Administration.

B. Physical and Financial Progress
Component/Project Physical Progress (%) | Expenditure Incurred (Rs.) | Expected Date of Completion
Prafullakanan STP-I 6.70%. NIL 31.12. 2027

in South Dum Dum

C. Issues/constraints, if any, requiring intervention, along with the action taken thereon.

1.

for early resolve of this issue.

IDT (Inter Departmental Transfer) process of land for construction of MPS is not
the North 24 Parganas Dist. Administration. Intervention is re

yet processed by

quired from competent authority

D. Action Plan for Next 3 Months
Activity Target Date
1. Preparation of detail | 10.07.2026 (subject to IDT of land
design & drawing of LS for MPS.

2.

(Lifting Station) and
sewerage network.

Foundation of SBR

basin of the STP.

30.09.2026 (subject to availability of
fund for payment of Ist. R.A. Bill)

E.

Checklist Format

1. Liquid Waste Management

Details of Functional STPs



GAP

A LQ
SI | Location | Installed | Capacity | GAP \Unaka) Name of Mechanism for Real
Ll capacity | currently | if for/measures taken | Drains/Outfalls time monitoring
utilised | any | for bridging the | connected with STP

Details of Non functional STPs

St | Location Installed Capacity Measures taken for | Target date of | Present Status
No rejuvenation, if any | completion
Number of STPs under different stages of execution
SI | Location Proposed Target date of completion /| Present Status
No Capacity Timelines for completion of the
STPs
Progress of work is
temporarily stopped due to
1 | Prafullakanan STP-I in South Dum Dum 27MLD 31.12.2027 non-payment of 1st R.A Bill
of the agency due to non-
availability of fund.
In-situ Treatment in the Qutfalls/Drains.
SI | Name of the River Name of the | Quantity of | Target date of | Progress as on
No Outfalls Sewer water | completion date
getting treated
Details of Functional FSTP
S1 | Location Installed capacity currently | GAP ifany | Proposal for | Mechanism for
no capacity utilised measures taken | Real time
to bridge the | monitoring
GAP.
Details of Non functional ESTPs
TSI Location Installed Capacity Measures taken for | Target date  of | Present Status
No rejuvenation, ifany | completion
Number of FSTPs under different stages of execution
| Location Proposed Capacity Target date of Present Status
No completion

2. Details of Netting done in the outfalls/drains with frequency of cleaning.




B
S|ULB |No of|No No  of Cmég(n@% Target date of | Pr Whether the | Mech
], | Name | Drains/ | of drains drain (Whether | completion of | es | collected waste is | anis
N|/ Qutfalls | drain | not it is Storm netting of all the | en sent to dumpsite m for
o | Auth | draining | 8 covered | Water Drains or | drains t Real
ority | into cover | under Sewage Bearing St time
Name | Bagjola- | ed netting | Drains or ‘Dry at moni
Kestopur | under | with Flow’ drain) us torin
canals nettin | veasons g
and/or g
river
If yes, | If no,
Frequency | presen
and t
method practi
ce

3. Solid Waste Management, Fresh Waste (Ward wise)

4. Leogacy Waste Management

5. An Action Taken Report on the following issues with regard to petition vide MA 12 of 2024/E7Z :
SI. No. Issues Action Taken
Not under the purview of GAP-

Regarding alleged dumping and
accumulation of solid wastes in
Bagjola Canal near Adorsha Pally
Main Road, Kestopur, Calcutta.

KMDA.

Regarding alleged dumping of
garbage at the side of Bagjola

Not under the purview of GAP-
KMDA.

Canal near Gauranga Nagar,
Calcutta
Unauthorised bamboo | Not under the purview of GAP-

constructions on ‘Bagjola Canal
near Gauranga Nagar

KMDA.

Regarding alleged dumping of
construction wastes at the road side
of Bagjola Canal near Gauranga

Nagar

Not under the purview of GAP-
KMDA.

Floating wastes in Bagjola Canal
near Gauranga Nagar, New Town

Not under the purview of GAP-
KMDA.

Condition of Bagjola Canal near
New- Town  Action  Area

2E,Calcutta

Not under the purview of GAP-
KMDA.

Regarding alleged discharge of
liquid waste through pipeline on
Bagjola Canal

STP with Interception & Diversion
schemes have been taken up by
GAP-KMDA and Bidhannagar MC
based on land availability for
installation of STP, Pumping
Stations.

The existing 60 MLD STP at
Baranagar (Mathkol) with
proposed MPS and I&D can cater a
considerable part of sewage come
from 69 numbers of outfalls under
the Baranagar Municipal area and
Kamarhati Municipal area.




— R

660 T e proposed W MLD STP at
South Dum Dum can cater 30

outfalls within South Durn Dum
municipal arca, “The proposed 33
ML §TP at North Dum Dum can
cater 1 outfall, The proposed 7.5
MLD STP at Satragachi can cater
16 outfalls within Bidhannagar
municipal arca

Regarding  alleged dumping of | Not under the purview of GAP-
solid wastes at Bank of Bagjola | KMDA.

Canal in New Town Action Arca

2 Calcutta
Regarding alleged construction and | Not under the purview of GAP-

encroachment at the banks of | KMDA.
Bagjola Canal near Adorsha Pally
Main Road Kestopur Calcutta

N.B.: ltems not applicable may be struck out.
Note: This is an indicative format outlining the major areas for ready reference and necessary action,

(Signature)

Name

Designation
Office/Organization(Seal)

ﬁ\ﬁ f;\:‘*“‘“g’rm\% , |

w 0" AE\:RKCL ' o iﬂé \
\bTAN oy W & Executive Engineer, - Superintending Engineer (Nerth)
GPC'D (S JA GPCD(SC), GAP Wing, Water & Sanitation (GAP) Secter
s W&S Sector, KMDA K.M.D.A.

Chief Engineer
Water & Sanitalion Sector.
GAP Wing, KMDA
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ACTION TAKEN REPO KIVIDA FOR BAGJOLA CANAL — 94—
AS ON 10/06/2026

For total identified 174nos of outfall falling into Bagjola canal(Starting from BT road upto Jatragachi),and 17 nos
outfall falling in Tatia khal which is meeting at the starting point at Bagjola khal near BT road. 11 nos of land were
identitied for construction of STP. The details of the interception of the drains falling into Bagjola Canal to the 11
nos proposed STP which was proposed initially are as follows-

Proposed | Nos of drains Proposed to be
S1 No. Name of STP Capacity | intercepted Nature of land
(MLD)
1 STP-1 31 17 (TA-1-TA-8, TB-1toTB-9) Private Land
2 STP2 275 11 (TA 9-TA 14A) Private Land
B Baranagar STP 8.70 5 (TB 10-TB 144) Govt. Land
4 STP 3 29 39(TA 15-TA 38) Private Land
5 STP 4 18.00 1(TB15) Private Land
6 SIP5 63.00 1(TA 39) Private Land
7 STP 6 28.60 57(TA 40-40A-TA 41),(TA 42-TA-67), Private Land
( TA-69-72)(TB 16-TB 30)
8 Prafulla Kanan STP 1 27.00 33 (TB 31-59) Govt. Land
9 Prafulla Kanan STP 2 33.00 1(TA68) Govt. Land
10 Jatragachi STP 7.50 16 (TA 80- TA 84, TB 60-TB 70) Govt. Land
11 STP 7 1.00 10 (TA 73-TA 79, TB 71- TB 73) Private Land
L Total no of out falls 174nos

So, out of 11 nos of land ,7 nos were private land so construction of STP on those plots could not be possible. Out
of the remaining 4 nos of land, the STP proposed for Jatragachi will be taken up by Bidhan nagar Municipal
Corporation and the rest of 03 nos of STP were taken up by Kolkata Metropolitan Development Authority, the

status of which are as follows-



Sl
No

e

Location

Proposed
Capacity

056

8

Action Taken (as on 10/06/2026)

— X

& |

At

Bonohooghly
in Baranagar
Municipality

8.70

05

As the tender has not been mature even after 5th Call, the
compelent authority anticipated that the location of the
proposed ST on the water body at Bonhoohly lake under
Baranagar Municipal area is the prime cause of such
unwillingness of the enthusiastic bidders due to
environmental clearance issue. An alternative land has
been identified for the construction of proposed STP and
the IDT proposal for the land is uncler process Vide E-file
computer No0,90552.due to change of the location of STP,
the current DPR is being modified accordingly.

Due to recent project updates an Interception and
Diversion (I&D) structure has been proposed at the
Bagjola Canal near the Baranagar STP as part of the
Howrah-Bally-Baranagar HAM  project under the
Namami Gange programme of the National Mission for
Clean Ganga (NMCG). This 1&D will convey wastewater
to the existing 60 MLD STP at Baranagar via a proposed
35 MLD pumping station to be constructed within the
Baranagar STP premises, subject to approval of funding
authority (NMCG).

Since the previously proposed 8.7 MLD STP at
Bonhooghly, within Baranagar Municipality is located
upstream of the proposed 1&D point near the 60 MLD
Baranagar STP, it is no longer technically required. The
wastewater intended for treatment at the 8.7 MLD
Bonhooghly STP can now be intercepted and diverted to
the existing 60 MLD STP, optimizing infrastructure and
resource utilization.

N

At
Prafullakanan
in North Dum
Dum
Municipality

33.00

01

Revised DPR complying all the observation of P.C.C,
Finance Department, GoWB, has been prepared and
forwarded to UD & MA, GoWB for further necessary

action.

At
Prafullakanan

STP-I in South

Dum Dum

27.00

1) Construction works for STP has been started. Out of 484
no of piles of SBR foundation, 428 no piles already
completed. Overall progress till date is 6.70%.

2) Progress of work is being temporarily withheld due to
nonpayment of 1st R.A Bill of the agency for non-
availability of fund.

3) Preparation of detail design & drawing of LS (Lifting
Station) and sewerage network still not started till date as
the IDT (Inter Departmental Transfer) process of land for
construction of MPS is not processed by the North 24
Parganas Dist. Administration.

Q\/obf%

ASSISTANT ENGINEER (G;

GPCD (s

YWE& S

KMDA

Executive Engineer,
GPCD(SC), GAP Wing,
W&S Sector, KMDA

2006 2026

N
ev—“%e\% \

Superintending Engineer (North)
Waler & Sanitation (GAP) Sactar
K.M.D.A.
Chief Engineer

Water & Sanitation Sectdh

GAP Wing, KMDA



M.A. 12/2024/EZ arising oul of O.A, No. 14/2017/52Z [Ttibunal on lts own motlon Re: Kestopur

Bagjola Canal]

Kestoput Canals

Sl No, Information required for ~ o Reply
1. | Timeline for acceptance for DPR or | There.is no spadf I timelinie,

Financial Sanction or for inviting

{ Tenders or acceptance of Tenders,

2, |Steps taken by Government if NAforKc topur:

Tenders notices for selting up of

STPs is not responded.

3. | To specify timeline for cohstruction -qu‘yea'rs frc’)mzt'hé ‘d’a‘tje.of'wz‘érk:order.

of STP. _
4. | Reason for no mechamsm for real-: ; Deptt may take up thie work of Real—hme
time monitoring. -monitoting of STP’s. éffluent (OCEMS) through
- | geparate. ;en‘c;le if approved by competent
| authority: . i
5. | The total number of: outfallé mto the,‘ "Considéred 511\!0 Outfalls abGalt Lake,
Kestopur Canal, E 'Kestopur, SOurh Dumdum and KMC area.

[llustrate the word ”Itsrmg”

c,ollected has to _be _dx.s..cl,OSed )
8. | Actions taken o zjrer:’la_i_mi .the
‘environment. .'

9. Remed1al achon taken to protect*',," T
environment. R g

10. | The numbeér of -outfalls: that are !
connected to the:STPs,

Ttmclmé' for-constr uchon: of STP Two Years

11, | Timeline for actions to-be:specified.
| from the date of Work Order,

?5%/7' , (5 ) e' 2h M
Fyecuhvc ’;6/2026 asl0 | ngmeef

N !’irl(,er .oy eﬂl\l"ﬂum" ¢ t\glni}fﬂ (QOU\H)
GPCD(SC), GAP Wing, v\l,:m 3 Sanitation {GAP) Sector Wa\ecr ﬁ‘p g, KMD A
W&S Sectnr, KMDA K.0.A !



Subject: Submission of updated Action Taken Report in compliance with Hon’ble NGT Order dated
12.11.2025 in M.A. No. 12/2024/EZ in O.A. No. 14/2017/EZ [ Tribunal on its Own Maotion Vs State of

West Bengal & Ors.]

Ref: 848(8)/UDMA-15011(15)/30/2020-LS-UD-Part (1) Dated: 01.12.2025
M.A. No. 12/2024/EZ in O.A. No. 14/2017/EZ Dated: 12.11.2025

With reference to the subject cited above, the updated Action Taken Report with regard to the aspects

mentioned in the Order dated 12.11.2025 of the Hon'ble National Green Tribunal (NGT) in respect of
Kestopur Canal and Bagjola Canal Is furnished below:

i. Removal of Solid waste already dumped in and around the canal and prevention of further dumping:

a) Kestopur Canal:
o In order to prevent unplanned dumping of solid waste, 9 (nine) nos. of 1100 litre capacity

metallic garbage bins have been placed at different locations along the sides of the Kestopur

Canal.
e The bins are being cleared regularly by the concerned department of Bidhannagar Municipal

Corporation (BMC) to ensure maintenance of hygienic condition.
e Further, periodic cleaning of both sides of the canal is being undertaken on a regular basis to

prevent accumulation of solid waste.

b) Bagjola Canal:
e In order to prevent unplanned dumping of solid waste, 11 (eleven) nos. of 1100 litre capacity

metallic garbage bins have been placed at different locations aloﬁgwt‘he sides of the Bagjola

Canal.
The bins are being cleared regularly by the concerned department of Bidhannagar Municipal

Corporation (BMC) to ensure maintenance of hygienic condition.
Further, p_eriodic cleaning of both sides of the canal is being undertaken on a regular basis to

prevent accumulation of solid waste.

Identification and removal of encroachments already made in the canal area and prevention of

further encroachments:
a) Kestopur and Bagjola Canal:

e Both the canal areas fall under the jurisdiction of the Irrigation & Waterways Department and

are maintained by the said Department.

Page i 1




ili. Tapping of drains flowing into the canal to e@@t@t no untreated sewage or industrial effluent is

discharged therein:

b) Kestopur Canal:

c)

R : —

o The Detailed Project Report (DPR) for Pollution Abatement of Kestopur Canal is currently under
preparation by Kolkata Metropolitan Development Authority (KMDA).

Bagjola Canal:

a DPR amounting to Rs. 46.74 Crore was initially prepared by KMDA and approved under

AMRUT 2.0.
The same was handed over to Bidhannagar Municipal Corporation (BMC) for execution vide

Mema No. 12/CE/GAP/W&S/KMDA/DPR/06/2021 dated 07.04.2022.
Subsequently, the project was transferred to Ring-Fenced Fund on 16.05.2023.

process was initiated and the Work Order was issued on 11.06.2025.

» The work is currently In progress.

b even ], tan r-.: Reaf # . o~ . .
éisiszs,n.r.t i 1 I Officer Executive Engineer

I ana e o Armaradisg . .

idhannagar Makichat Corgoration Bidhannagar Municipal Corporation
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GOVERNMENT OF WEST BENGAL
URBAN DEVELOPMENT AND MUNICIPAL AFFAI RS DEPARTMENT
STATE URBAN DEVELOPMENT AGENCY
*ILGUS BHAVAN", HC Block, Scctor 11, Bidhannagar, Kolkata — 700 106, West Bengal
£D33-6636 6600, e-mail ; whsudadir@gmail.com

Report in reference to the letter vide no. 209/ENV/15017/15/2024 dated. 121.02.2026
of Environment Department and Letter vide, no. 848(8)/UDMA-15011(15)/30/2020-
LS-UD-Part(1) dated. 01.12.2025 & vide, no. 52(8)/UDMA-15011(15)/30/2020-LS-UD-
Part(1) dated. 22.01.2026 of UD&MA Department regarding MA.12/2024/EZ arising
out of OA No.14/2017/EZ [Tribunal on its own motion Re: Kestopur and Bagjola

Canals]

1.

o

Action already taken / proposed to be taken in compliance with the orders and directions of the
Hon'ble NGT (with special reference to the solemn order dated 12.11.2025).

Reply : In respect of Solid Waste Management necessary reports have been posted at
Annexure 1 to 4.

Action taken for removal of solid waste already dumped and measures adopted to prevent
further dumping of solid waste into the canals.

Reply:

" All the respective ULBs have clean the dump Solid Waste beside the canal. They have
deployed Nirmal Sathis to supervise the littering activities by the residents and also by
the floating population and try to motivate/mobilize them not to litter the canal area.
Inspite of that if some littering occurs, the Nirmal Bandhus of the ULBs take immediate
action to collect and dispose that. Further all these ULBs have installed iron netting at
the disposal point of their drains to the canal and established the system of regularly

cleaning of the same.
Steps taken for identification and removal of encroachments and measures to prevent further
encroachment,

Reply : All these ULBs have identified the encroached points and taken several measures to
clear up the space. To prevent further encroachment the ULBs are taking help of local
Councillor and the already deployed Nirmal Sathis and Nirmal Bandhus.

Budgetary allocation for each project.

Reply : For Fresh Waste Processing the Budgetary Allocation for setting up the plant is placed
at Annexure-2and for Legacy Waste Processing the Budgetary Allocation is placed at Annexure-
3.

Target completion date/timeline (with reasonable margin) for making each project functional.

Reply : For Fresh and Legacy Waste Processing target timeline for completion are placed at
cure 2 and Annexure- 3 respectively. sy S
Annexure 2 and Annexure- 3 respe y @Eﬁw{ e |
e - 9L -2 001
Director. e
cy
tiate Urban Development Agencty



GOVERNMENT OF WEST BENGAL
URBAN DEVELOPMENT AND MUNICIPAL AFFAIRS DEPARTMENT
STATE URBAN DEVELOPMENT AGENCY
“ILGUS BHAVAN”, HC Block, Sector 111, Bidhannagar, Kolkata — 700 106, West Bengal
ZD33-6636 6600, e-mail : whsudadir@gmail.com

6. Monitoring mechanisms and measures adopted to ensure completion of project works withi
the stipulated time frame.

Reply :

Legacy Waste Processing

v

v
v
v
v

Deployed manpower from State and ULB level for observing and keeping record of daily
input of Legacy Waste and output of processed fractions.

Through real time monitoring system

Weekly visit of Nodal Engineers from the State for monitoring and resolution of disputes.
Monthly visit of Nodal Officers from the State for monitoring on field.

Weekly review (every Tuesday) with the agencies and ULBs through video conference.

Fresh Waste Processing

v

NeN

Deployed manpower from ULBs level for observing and keeping record of daily input of
fresh Waste and output of processed fractions

Through real time monitoring system (presently at the sites where agencies have been
engaged).

Weekly visit of Nodal Engineers from the State for monitdring and resolution of disputes.
Monthly visit of Nodal Officers from the State for monitoring on field.

Weekly review (every Monday) with the agencies and ULBs through video conference.

Do
@gﬁ &QF{QL&&}WME 73 »}(, g‘“},z

W Odes

Director, SUDA

: : Dirsctor, -
Gteta Urban Development Agency



o
\

KauaBy juciudojaas UBdQIN 3393
*10392110
Yol T s

S¥ip Lot | ooy s | e | eer 0 €L | opop TLs8Ly | sLe =wo],
5z,1dy 899¢ [ 00°89pT| 00009¢ | 00 0WST | Zi] Iz 0 Prl 8998 SILY6SY | ¥pl DN TEoN a0y s
£ 9z Kep L8 00°'19 00°¢s 00°1L1 § 0¢ 0 s¢ 82 91E'C0 c¢ wn(q wng ynog ww“m_w?_ L
paranay 0 000 | 0001 | ooz 0 be 0 b o Grére | v | wnqunguuoy | e T
sl o SEULS.
9z Sy & 00 | 002z | ogoc 0 $C 0 8¢ 29 SUPET | w | ey | TEEE L
9z ‘dog 821 002z | 00%F | 0079 S 0¢ 0 s€ sz £9t1ge s ety W v
9z Idag 0 006 | 00¢l | o0sz 8 91 0 @ 0 sLPT | g wng wny e -
PR 3 ’ N - & seuriieg .
9z 1dog L8| o0sL | ooes | ooerr | ec 8 0 It 50 LOIVES | v [owmSeueypg | SR T
: S E SEUESIng
9z dog PEL | 00TE | 00ss | oouo 1 £z 0 b peI SITSHT | pe w3euning e I
[ | SERT asEAR [ ersenm
210 : BOIE | (g | [enaeg | oy
5 1Bjo], poxiy L1q P [ d e d (dD
uonesoLsas s
%001 SurLmsus SpIeAL JO *ou SpABAL JO *ou i (1107 pies
@ 3 = ysaayjo | snsuany) a1n pLysiq  |oN IS
10§ Auijown (adL) £ep aad payrodsuey » ULISEM ysaay | ur a)sea ysouy Honeiss | ensin | 70 0N
danvua], P21931100 Butaq 3yseAr ysaag jo Lmuend|  pojesousSss Jo uo1d30 fﬂ s Dfrenzndog
Jo uonddo) | aoop oy acoq | PP
sfeur) andoysayy-epolSeg PISOq [uBUdE ISIM JO SN § JO ASTAL YSaL Jo uonepiodsuray uonda[10) Aep Jad jo snyeyg
53 HlQhZMOEﬂ/\




- uopsng -

~ N 19964 PO6IT|  90F 9€°9T £'ETL < Ocre S10L SEFP IFE0TEY i =¥,
/ wedeyg
e puep oot gz pajoqe Smau
A BUISSA001 ] ASTAL PYOS Siapea J 3 2 5
\5.,“ suondo [eraass Gumubrsop 22z “dag X sax SR Q009 <01 0 4 00% S 6450¢ 609 §99¢ S1ipecy hi DI BN | ereypoy | g
305 31 Jo vonrivdard 10y
wwpnsuoD) padodua sey ey
oy . s 3 ; e b SRR
EIAUASEN ON ON SaX SaxX 986 o' 91 95'0 88 ¢ 0g o 9% GO8'TE L £T weSumiypryy vw xuem Z
uoneiodion =
s . X B R . : seuviie g
920C "y ON ON X 9L £E8E 0 0 0 0 0 e b 24 1LYy ¥ edinmpy 2 rone | 2
elewmmgprg L L
e T 2 . . " OF: P seuwdivg
920z 1dag sax X S SX [ASFA 0 0 0 0 0 82 0 8¢ LOTFC9 Iy ey 2 410N S
KT wngy seuetaeg
o VO
£8 850°¢T £C umaiton  {pzquon | F
PR wrcpung] seuridi g
. 9
o o i Ve wnos |z ypon
7 papeg oA SIX 8K S3% 1604 {8344 6t (g ¥4 SPIT 0 0 06¢
6 XG40 - seuvidae g
€ z ur 0,
£91 SEPRLT 139 TN | o | ©
: svuvdivg
AFAS S ¢ awdeueivy b
vl C1TSHT pe L Poinsote.
N ) (ON /533) ez 3_.: (e i
JISEM ysIE g {on sax) e ESTETENY IO D 3 ,
: : 3 AduaB ; (a0 uy shun siun ABaaua {aan faar ep () "
0 Buissadoad L3uadn % Mmpnseguy  npnoseguyf M 2 ERMIN 3 i S % v (LT snsuay} PR - PUIsg | on
SAEwY 03 panssy . su) Avpne | gy | BTG Lasoduosy | oy apsean) | Swissoanad | aad passaroad | nonesausey PAEM O 0N 114} 8 R
Y4001 30 Burpregs [4q parisg o ay g a0y Huaie U Titd puey 2% y 2 wonsindoy Jonwny |8
PO ilpng uy pasiy ~0i swpd ut dusy Huog dise g QISBAY
Aoy dutg iy, DINPINNISAJUY 104 Jo Juauaiivius sop | ao) paandaag Cisuy
i PagsHqng aapuay, Udaa g

DISEM JO w1 $53303d 03 urpd vonay

Hugssazoad avua jo speyap dn Neaugg

speue)) andojsoyp-ejolBeg opisaq [E3udg 1S90 JO Sg7IN § JO oIS

A YS9 Jo Buissadoad o surnsud a0y ueyd ooy
| ! o I !

7-oanxauuy




Kouaby JudWAOIIASQ UBGIN %e=in
10198410

,

. b

bt zo &m

3O 541N 8 30 33sTAY A5T80T Jo uonjerp

SWDI-0I( 3y BUIUTW-OIY JO SHye}g

SY°665 69°CL 0LYSE09 863ESVE 8916056 9°24T 9 V101
ucneipatusy 39VE6LE°88 | neylewey m
SBA 534 SN S9A YA iz} S0 82 ag 0/£558 0E9p8 002056 008 i s 2 I neleley VNVOUVd | 8
NG0E6LI L] “Aneg eutey
pue Bunuog uiBetew P HINON
S
Wng Wng IINcs | yNYOuYd L
PTHINON
S
Wng wng WaoN |ynvouvd] 9
uoneipowoay Aemssasdyy $ZHINON
S ) 3ISSELEE'B] | euoySjag
SBA LE7Y a4 STA 00201 Qg 9 87 22g oOvoes CR0SI0L OOYSY6T 892¢ NLSISHI 7T apisag * I S
ed }
pue Sutunuoig edeupownsy wng wnq YNYOUVd | §
¥Z HIYON
S
Jedeueieg  |ynyouvd| b
¥E HINON
\ usepaway s
7 YN VN YN YN G591 oig sS padwoy (¢} Cooooe 00000 SS 3LV 92788 | 1ayg sejolN g 5 W Jedeuueypig YNYDUYd| €
pue Bujunuoig N 25,5822 T HINON
LRy 3.5ET05°88 ¥
ON ON SBA $a4 T oig 611 LT dunp 00228 890911 894€07 LY Wmmmw.mm euagdia E wesdweAypepy YNYDUVd| 2z
pue Juiunuoig % YCHINON
Ak
SibApaty wﬁﬂmmm 88 u.z%\m_”,
on oN ON 9 00'0gE olg 8 82 220 0008ty | 000ET8T | 000DODG 09 R | 86-M 15pun
i szezeze|  vavia
3 & D Riejoy VIVHTON T
uoperpauway L9LSTEL'8R S
ON oN oN SAA 0528 4 9z “idag 00052 000STI 000051 LL°6T duoyy uspies
+BLS0ESTL
ey
(N/A)
(N/1) (N/A) Buissorosd
i Juissdard | (N/x) 10§ H>uage () :
PRSI a0y Sy | psiecss 5 @oy | ouspreage [ (1) assavord | W) o - ok
Hom , |30 wowadivgus . U ora Surssadord | passosoad | PP a31s 1pes e, 4 e
] Dponsst | Japuay, Yo (w01 uy 3t qeipruss U p o e agseam g g duneg | e ars a1seMt 2 ON
Supssao0ig ADPIO JIAOM . su) 13png sdope [PUIUPAA| 2301dwios ol vt g U A5EM j f | MRUIPI00S | 3o wones0] | HreFe- 410 PHsia
4 pasedaxd gy payavwreg A painope vy | o) aurpwgy, A>edony Muw °Ljo 30 [rueny JoERly 8 :.:.: bt nwo 4 o 1 15
S5ID01,] j0 .b::;.:@ nuendd) 84D 3 N
SIS 2 1010201 pUe 2eIpnuas o} weyd uoOy
speue) andojsay-eoldeq IPISaq [eSuag 3594

£-aJnxauuy




Annexure -4

Status of Construction and demolitior

oYe

nanagement of 8 ULBs of West Bengal beside

le L}(,,

Bagj opur Canals
The detail of plant
Total per day| established for the
St ) generation of | treatment of C&D
X Distric ULB b ; ; mar
No L : C&D waste | waste including the bt
(TPD) existing capacity and
capacity utilization
North 24 Segregated fractions are being sold and reused and the
| ] Baranagar 10.12 0 S X o A S ]
Parganas remaining are being disposed at KMC plant for processing.
5 North 24 | Bidhan Nagar 26.16 0 Segregated fractions are being sold and reused and the
= Parganas MC St remaining are being disposed at KMC plant for processing.
North 24 - Segregated fractions are being s cused and the
3 ; , Dum Dum 4.73 0 grega St sold and reused - 5
Parganas remaining are being disposed at KMC plant for processing.
North 24 . : 3 Segregated fractions are being sold and reused and the
4 Kamarhati 13.66 0 o 3 ; sy ;
Parganas remaining are being disposed at KMC plant for processing.
North 24 Segregated fractions are being sold ¢ 6 { the
5 g Madhyamgram 3.09 0 cEE e RN A ?old‘aud Feus o 8gc .
Parganas = remaining are being disposed at KMC plant for processing.
6 North 24 North Dum 10.29 0 Segregated fractions are being sold and reused and the
Parganus Dum i remaining are being disposed at KMC plant for processing.
7 North 24 South Dum 16.64 0 Segregated fractions are being sold and reused and the
Parganas Dum ’ remaining are being disposed at KMC plant for processing.
8 Kolkata Kolkata MC 245.65 500
Total = 335.34 500

Director.
State Urban Davelopment Agency

o7 "y ™
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Special Law Officer Jun 11, 202¢

to me, lawcell

pl compile

-——--— Forwarded message ---———
From: Asstt. Engr. SnD NORTH ZONE <age_sd_north@kmcgov.in>
Date: Wed, Jun 10, 2026 at 4:23 PM
Subject: Submission of Action Taken Report in connection with MA, 12/2024/EZ arising out of OA No.14/2017/EZ [Tribunal on its oy
udma@gmail.com <pgt.udma@gmail.com>

whspmg@omail.c

:bspmg@amall.com <

According to Sewerage and Drainage System and location plan of Bangur STP and adjoining areas, it is seen that KMt
one point after treating the DWF through Bangur STP. Moreover. 2 (Two) other storm water flow (SWF) outfalls are ¢

plan of Bangur STP and the adjoining area is enclosed herewith.

Since the area is outside the territorial jurisdiction of Kolkata Municipal Corporation (KMC) so SWF and Health activi

KMC.
p N/ N ard ) (©)




ANNEXURE-1

FORMAT FOR HON’BLE NG'I@JIA?TION—WISE COMPLIANCE REPORT

Name of Department/DA/Oftice/ULB:

s

Date:
SI. | Direction / Action Action | Present Status Physical | Timeline Name, R(fmal‘k
No. | Observation Required | Taken | (Completed/Ongoing) Progress | for Designatio | s, if any
of Hon'ble # # (Yo )# Completio | n, Contact
NGT/ n Number
WBPCB ol e
mail 1D of
the Nodal
Engineer/
Sanitary
Inspector
Monitorin
g the
Progress
1
2
3
4
5
#Photographs, reports, proceedings or any other documentary evidence, if any, in support of compliance.
A. Status of AA&FS issuance, major actions undertaken, and pending issues/actions, if any-
)
3.
B. Physical and Financial Progress
[ Component/Project ] Physical Progress (%) | Expenditure Incurred (Rs.) ] Expected Date of Completion ]
C. Issues/constraints, if any, requiring intervention, along with the action taken thereon.
1.
2
3.
D. Action Plan for Next 3 Months
Activity Target Date
E.  Checklist Format
1. Liquid Waste Management
Dctails of Functional STPs
Sl | Location Installed | Capacity | GAP if | Proposal Name of Mechanism for
no. capacity | currently | any for/measures Drains/Outfalls Real time
utilised taken for bridging | connected with STP monitoring
the GAP
1. 17 no Ward | 27 18 MLD | un- Due to non | Cantonment Canal under the supervision
of MLD utiised | availability of of Saltlake Reclamation
Bidhannagar sewage  from and Development
Mumgipl sector LILII of Liels.
CogerdnDm: saltlake area.




Details of Non functional STPs
SI | Location Installed Capacity Measures taken for | Target date of | Present Status

No 6 '765enation, ifany | completion
— 4

Number of STPs under different stages of execution
Location Proposed Target date of completion /| Present Status
Capacity Timelines for completion of the
STPs
|
2
3.
4.
54
In-situ Treatment in the Outfalls/Drains.
Si Name of the River Name of the | Quantity of | Target date of | Progress as on
No Outfalls Sewer water | completion date

getling treated

Details of Functional FSTP

Sl | Location Installed capacity currently | GAP ifany | Proposal for | Mechanism  for

no capacity utilised measures taken | Real time
to bridge the | monitoring
GAP.

Details of Non functional FSTPs

SI | Location Installed Capacity Measures taken for | Target date  of | Present Status
No rejuvenation, if any completion

Number of FSTPs under different stages of execution
Sl Location Proposed Capacity Target date of | Present Status
No completion

2. Details of Netting done in the outfalls/drains with frequency of cleaning.

S|ULB | No of}No of]No of | Category of | Target date of | Prese | Whether the | Mechani
I. | Name | Drains/ drains drains not | the drain | completion of | nt collected sm  for
N/ Qutfalls | covered | covered (Whether it is | netting of all the | Status | waste is sent | Real
0 | Auth | draining | under under Storm Water | drains to dumpsite | time
ority | into netting | netting Drains or monitori
Name | Bagjola- with Sewage ng
Kestopur reasons Bearing
canals Drains or
and/or ‘Dry  Flow’
river drain)
If If
yes, no,
Frequ | pres
ency ent
and prac
meth | tice
od




3.  Sclid Waste Manaeement, Fresh Waste (Ward wise)

4. Legacy Waste Management

3.

676

5. An Action Taken Repert on the following issues with regard to pet

e

ition vide MA 12 of 2024/87 :

Issues

Action Taken

SIL No.

Regarding alleged dumping and
accumulation of solid wastes in
Bagjola Canal near Adorsha Pally
Main Road, Kestopur, Calcutta.

Regarding alleged dumping‘of
garbage at the side of Bagjola
Canal near Gauranga Nagar,
Calcutta

Unauthorised bamboo
constructions on Bagjola Canal
near Gauranga Nagar

Regarding alleged dumping of
construction wastes at the road side
of Bagjola Canal near Gauranga
Nagar

Floating wastes in Bagjola Canal
near Gauranga Nagar, New Town

Condition of Bagjola Canal near
New Town Action Area
2E,Calcutta

Regarding alleged discharge of
liquid waste through pipeline on
Bagjola Canal

Regarding alleged dumping of solid
wastes at Bank of Bagjola Canal in
New Town Action Area 2E
Calcutta

Regarding alleged construction and
encroachment at the banks of
Bagjola Canal near Adorsha Pally
Main Road Kestopur Calcutta

(Signature)

Name

Designation
Office/Organization
(Seal)

ineer -

Municipal Services Division
Depit. GFU.D. & M.A,, Govt. OF West Bengal
Nirman Bhavan, Salt Lake, Kolkata-70009]

12/06/7026

Executive Engineer

-eference and necessary action.

Wmfé/%

Special Engineer

" en e ok DR i Tl e .
Central Mechanical Division Salt Lake Reclamation & Development Circle

Department of Urban

Deptt. of U.D. & M.A., Govt. of W.B.

Deve sevh 4o ST .
evelopment & Municipal Affaire Nirman Bhawan, Salt Lake City, Kolkata-91

Nirman Bhavan, Salt Lake,
Kolkata~-700 091



